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Indo-Pak Talks

*45. SHRI SRIKANTHA DATTA
NARASIMHARAJA
WADIYAR:
SHRI THAMPAN THOMAS:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the dates on which the last official
level talk was held between India and Paki-
stan;

(b) the issues discussed therein; and

(c) the response of Pakistan to resolve
various problems concerning both the coun-
tries?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
K. NATWAR SINGH): (a) The last round of
talks between the Foreign Secretaries of
India and Pakistantook placeon 17-18 June,
1989, is Islamabad.

(b) A wide range of bilateral and inter-
national issues of natural interest were dis-
cussed.

(c) The two countries have agreed to
work together to remove traditional suspi-
cions and misgivings which had character-
ised India-Pakistan relations and to build the
foundation of a lasting relationship based on
friendship and cooperation. The continued
relevance of the Simla Agreement as a basis
for solving outstanding problems was ac-
knowledged.

Construction of Expressways
*48. PROF. NARAIN CHAND PAR-

ASHAR: Will the Minister of SURFACE
TAANSPORT be pleased to state:
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(a) whether Government propose to
initiate the construction of Expressways in
certain parts of the country catering exclu-
sively to the fast traffic;

(b) if so, the dutails thereof and the likely
date by which the construction programme
would be finalised and implemented; and

(c) if not, whether Government propose
ton consider such proposal for the high
density routes?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) Yes, Sir.

(b) and (c). The construction of first
Expressway from Ahmedabad to Vadodara
in Gujarat has already been taken up. The
length of this expressway is 93 Kms. Con-
cerned State Governments have been asked
to submit estimates for surveys, investiga-
tions and feasibility studies for Expressway
along the following three routes:—

Sl Routes Lengths
No.

1. Bombay — Pune 145 Kms.
2. Vadodara — Bombay 423 Kms.

3. Madras — Bangalore 325 Kms.

Total: 893 Kms.

It is too early to indicate the time-frame for
their construction.

Implementation of Land Reforms

*49. SHRIVIJOY KUMAR YADAV: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether Union Government have
drawn up a Seven-point action planto speed
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up the implementation of land reforms; and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY):
(a) and (b). With a view to improve the
accass of rural poor to land, a Programme of
action involving speedier implementation of
some land reforms measures is being con-
sidered. The items proposed for inclusion in
the Programme are:

(1) conferring ownership rights on
landless rural poor in respect of
homesteads occupied by them;

(2) unearthing of farzi land transac-
tions undertaken to evade ceil-
ing laws;

(3) bringing oral tenants/sharecrop-
pers on record;

(4) wverification of possession in re-
spect of SC/ST allottees of land;

(5) reservation for women in future
allotment of land;

(6) measures for expeditions distri-
bution of surplus ceiling land at
present locked in litigation.

Land being a State subject, the Pro-
gramme will be implemented in consultation
with State Governments.

Setting up of Gas-Based Fertilizer
Projects

*50.  SHRI HANNAN MOLLAH:
DR. SUDHIR ROY:

Will the Minister of AGRICULTURE be
pleased to state:
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(a) the reasons for the delay in the
setting up of two gas-based fertilizer projects
in the country;

(b) whether the contractor has de-
manded escalation of fees because of the
delay in setting up these projects;

(c) if so, the details of additional amount
demanded; and

(d) the decision taken by Government
thereon?

THE MINISTER OF AGRICULTURE
(SHRI BHAJAN LAL): (a) The delay in the
setting up of the gas-based fertilizer project
in Rajasthan has been mainly due to the
shifting of the original site at Sawai Mad-
hopur to a new location at Gadepan in Kota
District in order to conform to environmental
guidelines. In the case of the Babrala proj-
act, the delay was caused by the promoters’
proposals to change the product pattern and
to merge M/s. Tata Fentilizers Ltd. with the
parent company to improve the financial
viability of the project.

(b) No, Sir.

(c) and (d). Do not arise.
[ Translation)

Food Processing Industry in Pithora-
garh District of Uttar Pradesh

*51. SHRI HARISH RAWAT: Will the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state:

(a) whether there is any proposal to set
up afood processing industry in Pithoragarh

district of Uttar Pradesh; and

(b) if so, the details of the industry
propos~d to be set up in that district?



